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betterm ent scheme of R am agundam  T herm al 
Pow er S tation  ‘B’ (1 X 62 .5  M W ) has been 
approved  fo r im p 'em en ta tio n  in th e  S tate 
P lan  by the P lanning C om m ission in Jully, 
1985 for an  estim ated cost o f  R s. 297 lakhs.

Involvement o f Non-Resident Indians and 
Private Sector in Power Projects

2317. P R O F . P. J. K U R 1E N  : W ill the 
M inister o f E N E R G Y  be pleased to  sta te  :

(a) w hether G ovenm ent have a  proposal 
to  involve n o n -res id en t Indians an d  the 
Private  Sector in certain  pow er p ro je c ts ; 
and

(b) if so, the  details th ereo f ?

T H E  M IN IS T E R  O F  STA TE IN  T H E  
D E P A R T M E N T  O F  PO W E R  (SH R I A R IF  
M O H A M M A D  K H A N ) : (a) an d  (b) The 
policy w ith regard  to  the  generation and 
d istribu tion  of electricity  is reg u 'a ted  by the 
In dustria l Policy R eso lu tion , 1956. A ccor­
ding to  this R eso lu tion , the generation  and  
d istribu tion  o f electricity  falls under Schedule 
‘A ’ category o f industries, the  fu ture  
developm ent o f which is the exclusive 
responsibility  o f the  S ta te . T he R esolution  
does no t preclude the possibility  o f the S tate  
securing the  co -o p era tio n  of p rivate  en te r­
prise in the establishm ent o f new u n its  when 
the  na tional interests so require.

A s p e r this policy, G overnm en t have 
allow ed replacem ent/expansion o f un its  in 
the  existing privately-ow ned pow er u tilities. 
Perm ission fo r captive power units is 
accorded where the  power requirem ent is 
substan tia l and  con tinuous and reliable 
supply is necessary. W hile som e n o n ­
resident Indians have evinced in terest, no 
detailed proposal has been received in the 
m atter o f their p a rtic ip a tio n  in pow er 
projects.

Assessment o f the Impact of incentives for
setting up Industries in backward areas

2318. P R O F . P. J. K .URIEN : W ill 
ihe M inister o f IN D U S T R Y  be pleased to  
state  :

(a) w hether any assessm ent has been 
m ade ab o u t th e  im pact o f  various incentives 
p rovided by G overnm en t fo r setting up 
industries in backw ard  a reas ;

(b) if  so, w hat percentage of new indus­
tries set up  du ring  th e  past th ree  years, has 
been set up  in backw ard  areas, w ith year- 
wise b reak -u p  ;

(c) w hether G overnm en t feel th a t there  
is sa tisfacto ry  perform ance in th is regard  ; 
a n d

(d) if no t, the special steps being taken  
to  speed up industria lisation  in backw ard 
areas ?

T H E  M IN IS T E R  O F  STA TE IN  T H E  
D E P A R T M E N T  O F  IN D U S T R IA L  D E V E ­
L O P M E N T  (S H R I M . A R U N A C H A L A M ) :
(a) Yes, S ir.

(b) T he percentage of L etters o f  In ten t 
(L O I), In d u str ia l Licences (IL ) an d  D G T D  
R egistra tions issued fo r setting up  industries 
in backw ard areas during  1983 to  1985 
(Jan -S ep ) is as under :

1983 1984 1985
LO I 62.94 58.93 52.12 ) Jan . to
IL 29.49 35.69 43.72 ) Sept.
D G T D  Regs. 57.07 59.65 58.12 ) Jan . to

June.

(c) Yes, S ir.

(d) D oes n o t arise.

Renovation and Modernisation of Thermal 
Power Stations

2320. S H R I B H O L A N A T H  SE N  : 
W ill the  M in ister o f  E N E R G Y  be pleased 
to  sta te  :

(a) w hether targets were fixed fo r im p le­
m enta tion  o f the program m es fo r ren o v atio n  
and m odern isation  o f the  therm al power 
sta tions in  different S tates du ring  the  
S ixth  F ive Y ear P lan  period  ;

(b) if so, the  details an d  the  S tate-w ise 
b reak -u p  o f  the  target, the num ber o f u n its /  
therm al sta tions identified an d  the  funds 
earm arked  fo r such program m es in the 
S ix th  P lan  •



(c) the actual achievem ents during  the 
sixth p lan  period  ;

(d) th e  reasons fo r shorta lls in achieve­
m en t o f the  targ e ts  and u tilisa tion  o f funds 
earm arked  for such program m es ; and

(e) w hat were the achievem ents in W est 
B engal du ring  the Sixth P lan  period  ?

T H E  M IN IS T E R  O F  STA T E  IN  T H E  
D E P A R T M E N T  O F  PO W E R  (S H R I A R IF  
M O H A M M A D  K H A N ) : (a) N o , Sir.
T he C en tra lly  S ponsored  Schem e fo r 
R en o v atio n  and M odern isa tion  was approved  
fo r im p lem en tation  only in 1984-85, as a 
new  scheme-

(b) to  (e) D o  no t arise.

D istribution o f 6-APA

2321. S H R I V IS H N U  M O D I: Will
the  M inister o f  IN D U S T R Y  be pleased to  
s ta te  :

(a) w hether it is a  fact th a t 6-A PA  is 
canalised and d istribu tion  is being done by 
S ta te  T rad ing  C orp o ra tio n  ;

I (b) the to ta l quan tity  registered by actual 
users fo r the  period  198$-85 ;

(In  Tonns)
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M anufac tu rer L icensed P r o d u c t i o n

C apacity  --------1---------------------------- --------------

1982-83 1983-84 1984-85

I.D .P .L . 40 T o d d s 3.75 17.10 17.44

H .A .L . 28 „ — 1.48 15.61

Alem bic 20 „ — 2.36 1.70

M ax Ind ia 80 „ - N il 5.47

G u ja ra t L yka 35 „ — N il N il

E up h o ric 50 „ — Nil N il

(c) the to ta l qu an tity  im ported  by S late 
T rad in g  C o rp o ra tio n  during  1984-85 and 
the percentage o f drug w hich has been 
reserved ;

(d) the price per kg. a t  which S tate 
T rad ing  C o rp o ra tio n  is releasing the  item  to 
a c tu a l users ;

(e) w hether 6-A PA  is also  produced 
indigenously ; and

( f )  if so, the  nam es o f indigenous 
producers, licensed cap ac ;ty o f each and  the 
p ro d u c tio n  o f each during  1983-8*1. 1984-85 
and  from  1st A pril to  30th Septem ber, 
1985 ?

T H E  M IN IS T E R  O F  STA TE IN  T H E  
D E P A R T M E N T  O F  C H E M IC A L S A N D  
P E T R O -C H E M IC A L S  (S H R I R . K . 
JA IC H A N D R A  S IN G H ) : (a) Yes, Sir.

(b) to  (d) In fo rm atio n  is being collected 
and will be laid  on the  table o f the H ouse.

(e) and ( f ) T he in form ation  of indi- 
geneous p roduction , to  the extent available, 
is fu rn ished  below.




